INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD BENCHES, AHMEDABAD

LIST OF ORDERS TO BE PRONOUNCED ON 07.05.2026

‘S.No. ITA/MA/SA No. Assessee name Bench |Date of Hearing Result
Author : Dr BRR Kumar, VP Co-author: Shri TR Senthil Kumar, JM
1to 8 |ITA Nos. 1099 to Mahendra Laljibhai Patel  |A 25.02.2026  |Allowed for statistical
1105/Ahd/2023 Vs. DCIT purposes
ITA No. ACIT Vs. Mahendra Partly allowed for
1079/Ahd/2023 Laljibhai Patel statistical purposes
9 |ITANo. ITO Vs. Bharatkumar A 26.02.2026 Dismissed
1789/Ahd/2025 Ratilal Soni
Author : Dr BRR Kumar, VP SMC
1 |ITA No.2468/Ahd/2025 |ITO vs. Chetan SMC [15.04.2026 Dismissed
Mahendrabhai Adani Vs.
ITO
2 |ITA No.444/Ahd/2026 |The Milkcity Co-op Credit | SMC |15.04.2026 Allowed
Soc. Ltd. |
Author : Shri Siddhartha Nautiyal, JM Co-author: Shri Narendra Prasad Sinha, AM
1&2 |ITA Nos. Udhna Academy Education|C 05.05.2026 Allowed for statistical
9708&971/Ahd/2026 (A) | Trust purposes
384 |TANos.  [|PrathanaFoundation  |[c [05.05.2026  [Allowed for statistical
979&980/Ahd/2026 (A) |Charitable Trust purposes
58&6 |ITANos. Sajan Overseas Pvt. Ltd. |D 12.03.2026  |Allowed for statistical
791/Ahd/2025 (A) & purposes
939/Ahd/2025 (D)
Author : Shri Narendra Prasad Sinha, AM Co-author: Shri Sanjay Garg, JM
1~ [ITA No 829/Ahd/2026 |Suraj Raghubhai Madhvani| A |27.04.2026
2 |ITA No 236/Ahd/2025 |Keval Ghyan Seva Niketan| B ]05.05.2026
' Trust
3 |ITANo. , Wisdom Education and B ]05.05.2026
_ |%533/Andi2025  |Welfare Trust
4 |ITA No 2062/Ahd/2025 |Devnandan Buildcon B [05.05.2026
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